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CENTRAL ADMBVISTBAIIVE~TRIBUNAL'

BANGALORE BENCH

Second Floor,
Commercial- Complox,
Indirenagar,
BANGALORE -~ 560 7373,

Misc.Application No.110 of 95 in Dated: 2 1 MAR 1995

‘APPLICATIQ\I NO. 457 of 1994 and 520 of 1994.

APPLJ_CANTs: Secretary,Ministry of Defence,New Delhi sid other. ’
v/s, | '

RESPCN_DENTS:Sri.S.Kad_irvelu and V.Prasanna Rao,

To

1. 5ri.G.Shanthappa,Addl.C.G.S.C.
High Court Bldg,Bangalore-1.
" 2. . Sri.A.V. Sr;nivasauAdvocate,

" No.l1l07,Upstairs,Gandhi Bazaan,
Basavanagudl Bangalore—4.

" Subject:~- Forwardlng copies of the Orders passed by the
Central Administrative Tribunal, Bangalore—38.
——— XXX

Please find enclosed herewith a copy of. the Order/

Stay Crder/Intcrim Order, passed by this Tribunal in the above;
09-03-1995.
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' o " BANGALORE RENCH
3 . T -'—_.-__-'_.‘-_

Second Floor,

Commercial Complex

dlranagar
BANGALORE~ 560 038,

Dated: 11NOV1994
APPLICAT Ty NO: M/? 44//44

| im0 457 /5 b2 fay )
APPLICANTS ;= '
V/S.s %/M/W N%&4M

RESPQ\IDENTS:- S . /(Qa(,\fc% CK Gy .
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Suhject :— Feiwsrding nf . c®pies of the Order-~

Passed by the
Central Admlnlstratlve

Tribunal,B Bangalara,

ith a copy of the ORDER/
: S%GRBER/INT'E’R‘IM—ORDER/ Passed by this Tribunal in the above

mentioned application(s) op [0 S N‘W“”‘ [01’
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In the Central Administrative Tribunal
(v A Bangalore Bench
Bangalore
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Date Office Notes Orders of Tribunal

VR (MA)/ANV (MD)
T0.11.94

MA 491/94 seeking extension of
(|time tor a period of three menths
I trom 11,11,94 is alloved in vieuw of
L;pendency of RA,
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Bangalore Bench
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In the Central Administrative Tribunal
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ORDER SHEET (contd) ﬁ/m ’4f§7/9,§p 5;5;0/90;4 .
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